12.10 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Floods in Gujarat

MR. SPEAKER: Now, Call Atten-
tion Motion. Mr. Paswan.

(Interruptions) **

MR. SPEAKER: Nothing should be
recorded without my permission.
That is all. You try to cooperate with
me. Mr. Bosu, this is not the way.
I am trying to do everything possible
to accommodate every point. You
are not allowed to do that. Otherwise,
I am not going to cooperate with you.

SHRI JYOTIRMOY BOSU (Dia-

mond Harbour): I want to make my«

submission.

MR. SPEAKER: You have many
submissions to make.

SHRI JYOTIRMOY BOSU: Sir,
Prof. Dandavate has clearly pointed
out that atrocities on harijans and
tribals...

MR. SPEAKER: Mr. Bosu, you
come to me. We will call a meeting
and discuss that.

SHRI JYOTIRMOY BOSU: Don*
try to see the rules.

MR. SPEAKER: Now, Call Atten-
tion. Mr. Paswan.

SHRI NIREN GHOSH (Dum Dum):
I am on a point of order.

MR. SPEAKER: Not allowed. Mr.
Paswan’s Call Attention motion now.
This is an important thing which will
go on. [ must tell this House that
each and every subject is fairly
treated and I allow every Member to
give vent to his feelings in every pos-
sible way. But, this is not the way.
(Interruptions) Please sit down. When
I am on my legs, please be seated. I
am telling you that there must be
certain decorum in this House. I

**Not recorded.

have seen it. We must see that this
House has decorum and it should
have decorum. Go out and find out
how people talk about us. Come *0
my Chamber and discuss anything
and I shall cooperate with you. This
Chamber is meant for you. This is
your Chamber. (Interruptions) We
cannot discuss this matter.

SHRI A. NEELALOHITHADASAN:
rose.

MR. SPEAKER: How is it you do
not known the decorum? I am.stand-
ing and you are also standing. Don’t
try to over rule the rules. This is not
the way- We have to deal with every
subject and I will try to accommodate
every section of the House. I am not
going to make any wrong observation.
I am going according to rules and law
laid down in this Book by you and
by this House. That is all I want to

say.
Now, Mr. Paswan.

SHRI JYOTIRMOY EOSU: Sir, the
hon. lady Member v.v.nts to make her
submission. (Interruptions)

SHRIMATI SUSEELA GOPALAN:

rose.

MR. SPEAKER: Madam, you are
also trying to do the same thing. You
are speaking along with others. 1
have already admitted a Calling
Attention Motion, on this. (Interrup-
tions) t

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): Allow me a minute.
I want a clarification on item No. 11.
It is written here  ‘Discussion and
Voting on the Demand for Grant
under the control of the Ministry of
Energy’. It is written here under
item 12 ‘Discussion and Voting on the
demand for Grant under the control of
the Department of Coal (Ministry of
Steel, Mines and Coal)'. I want a
clarification on  whether these two
items—Il and 12—will be taken up
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Department of Coal (Steel and Mines)
will be taken up separately.

MR. SPEAKER; Only he Depart-
ment of Coal will be taken up. The
other Ministry will be taken up sepa-

rately.
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MR. SPEAKER-. I have allowed
Calling Attention for tomorrow. This
question can be discussed by Calling
Attention. This is not a subject for
adjournment motion.
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MR. SPEAKER; This is my idea
that this Question can be discussed by
Calling Attention . You convince me.

(Interruptions)

SHRI G. M. BANATWALLA
(Ponnani): Sir, my adjournment
motion on doctors* strike wants to
censor the Government. There is cal-
lous indifference.

MR. SPEAKER; I have allowed
Calling Attention.

7 wwjni uv—

SHRI G. M. BANATWALLA; Cal-
ling Attention will not do. (Inter-

ruptions)

SHRI HARIKESH BAHADUR
(Gorakhpur); Sir, I am rising on a
point of order under Rule 376 proviso
(i1). There is flood in Karnataka,
Tamil Nadu, Manipur, Bihar U. P.
and Assam. We had given a
general Calling Attention on the over-
all situation of floods in the country.
If you had allowed it then the entire
situation would have been discussed.
Therefore, please suspend this Call
Attention and another Call Attention
should be accepted in order to discuss
the entire floo 1 situation in the coun-

try.
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SHRI JYOTIRMOY BOSU: Why
don’t you allow adjournment motion?
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THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BIRENDRA SINGH
RAO): During the period from the
Ist June, 1980 to the 2nd July, 1980,
Saurashtra and Kutch region had 362
per cent of the normal rainfall. As
against 9 cm. of rainfall, it received
33 cm. Rainfall was concentrated
particularly after the 24th June, 1980
and from that date till the 5th July,
1980 rainfall in places like Ahmeda-
bad, Rajkot, Veraval, Porbander, Bhuj,
Bulsar and Amreli ranged from
26 cm. to as high as 76 cm.
Certain areas of Rajkot district re-
ceived 9” to 14" of rainfall within six
hours. Heavy rainfall caused wide-
spread overflowing of dams, tanks
and rivers, with extensive damages
to public and private properties.
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'"The worst affected districts are
Kutch, Jamanagar, Junagarh, Amreli
and Rajkot. The State Government
has estimated that 10 lakh persons...

(interruptions>

SHRI JYOTIRMOY BOSU: On a
point of order.

PROF. N. G. RANGA (Guntur):
Mr. Speaker, Sir, are you satisfied
that we have spent 20 minutes use-
fully on this, all this time? All this
talk they cSuld have done in your
chamber itself.

SHRI JYOTIRMOY BOSU (Dia-

mond Harbour); My point or orderis
this:

There is a Minister for Irrigation.
This is to be replied by him. I have
seen during my four Lok Sabhas,—
never the Agriculture Minister
comes to reply to this. This is to
be replied to by the Irrigation Min-
ister. What is all this?? Sir, you
are the custodian of the rights of
the House. This is not the way.

MR. SPEAKER: It is joint res-
ponsibility.

SHRI JYOTIRMOY BOSU: No,
Sir. It is the Irrigation Minister who

should reply. We cannot be treated
like this.

SHRI ATAL BIHARI. VAJPAYEE

(New Delhi); There is an Allocation
of Business
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MR. SPEAKER: Let him explain

SHRI.JYOTIRMOY BOSU: On a
point of order. There is the Alloca-
tion of Business Rultes for sharing the

responsibility in the Cabinet. This
specifically comes under Irrigation.

This is to be replied by the Irrigation
Minister.

MR. SPEAKER: Let him explain.

SHRI JYOTIRMOY BOSU: Please
don’t denigrate the House like this.

SHRI BIRENDRA SINGH RAO; It
is a Calling Attention Motion to find
out the assistance given by the Gov-
ernment to the flood-affected people.
That is a question of relief. The sub-
ject of fTelief in natural disaster*

comes under the Ministry of Agricul-
ture.
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SHRI BIRENDRA SINGH RAO: It
is exactly a question of relief for
drought and flood. That is ‘assis-
tance'—that comes under the Minis-
try of Agriculture.

SHRI RAMAVATAR SHASTRI: It
is a question of permanent solution.
It is a question of flood also. How
can you reply?

(Interruptions)

MR. SPEAKER: Order please. If
you read the Calling Atention it
reads: ‘To call the attention of the
Minister of Agriculture

uft tpt <Irom?T: ht sffaft »
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SHRI BIRENDRA SINGH RAO:
You have asked for assistance given.
(Interruptions)

MR. SPEAKER: You have also
asked for—

‘steps taken by the Government
to assist the flood-affected people’.
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SHRI JYOTIRMOY BOSU: Mr.
Vasant Sathe is Minister for Rehabi-
litation; he cannot reply for Mr.
Birendra Singh Rao. Mr. Birendra
Singh Rao does not represent the
Irrigation Minister at all. He  does
not come into the picture at all.
(In'cirupUows). Don’t interrupt Let
reply to’this (Interruptions)

Jtrt iftfar § w fwsrt | ?

SHRI JYOTIRMOY BOSU: Sir, 1
have to make a submission. If 1 go
to the Home Minister for this, do you
think that the Home Minister will
reply to this9 (Interruptionsh

MR. SPEAKER: You have addres-
sed this Department in your Calling
Attention Notice. This Department
deals with provision of relief

(Interruptions),

SHRT RAMAVATAR  SHASTRI:
Not only relief. (Interruptions)

HOW VZte © %
Jiipr T mi *nr i

SHRI RAMAVATAR SHASTRI:
You are not listening to my point.
(Interruptions).

MR. SPEAKER: As per the list of
business mentioned under item 6,
that is, Calling Attention, we have
directed the Minister of Agriculture
to reply to this.

SHRI JYOTIRMOY BOSU: What is

the function of the Agriculture Minis-
try?

MR. SPEAKER: Providing relief
and assistance to the people.

(Interruptions).

SHRI JYOTIRMOY BOSU: Sir,
kindly don’t try to teach us this
thing.

(Interruptions).

MR. SPEAKER:Shastriji 1 have
received your signed copy.

ASADHA 16, 1902 (SAKA)
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SHRI JYOTIRMOY BOSU: The
mistake should be accepted and this

item should be referred to the Irriga-
tion Ministry. ( Interruptions)

MR. SPEAKER: Relief and assis-
tance for the flood-affected people
are provided by this Ministry.

SHRI BIRENDRA SINGH KAO:
For the information of the hon. Mem-
bers I would submit that the ques-
tion relates to the provision of relief
and assistance to the flood affected
people. (Interruptions).

Undei the Rules of Business, re-
lief comes under the Ministry of
Agriculture. It is a question of pro
viding relief and I would submit that
Mr. Bosu is not concerned with this
rjupstion.  If Mr. Shastri is not
satisfied with my reply to his Cal-
ling Attention Motion, he might not
put a question and he might give an-
other Calling Atention Notice. (In-
terruptions) .

«ft scftfrRq «rg ANt
sftw T srrn- 3TT tit
famr 1 tt f fr sttst
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SHRI BIRENDRA SINGH RAO:
Why do you put a question, Mr.
Bosi® You £rp not rectified to raise
any question because your name is
not under Item No. 6 of the list of
Business. My attention has been cal-
led for by Mr. Paswan and others
and 1 will reply to them. (Interrup-
tions)

SHRI JYOTIRMOY BOSU: This
does not concern your Ministry.

SHRI BIRENDRA SINGH RAO:
You are not concerned with this.
They have raised this question. I am
replying to them  Others cannot
raise any question on this. (Interrup-
tions).

During the peirod from the 1Ist
June, 1980 to the End July, 1980,
Saurashtra and Kutch region has $6.2
per cent of the formal rainfall. As

against 9 c.m. of rainfall, *it received
33 cm. Railfall was® concentrated
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particularly after the 24th June, 1980
and from that date till the 5th July,
1980 railfall in places like Ahmeda-
bad, Rajkot, Veraval, Porbander,
Bhuj, Bulsar and Amreli ranged from
26 cm. to as high as 76 cm. Certain
areas of Rajkot district received 9
to 147 of rainfall within six hours.
Heavy rainfall caused widespread
over-flowing of dams, tanks and rivers
with extensive dimages to public and
private properties.

2. The worst affected districts are

Kutch, Jamnagar, Junagarh, Amreli
and Rajkot. The State Government
has estimated that 10 lakh persons
have been affected one way or the
other. More than 25400 persons have
been evacuated to safer places and
about 5000 persons have been kept
in 10 relief centres organised by lhe
State. Ten thousand animals have
been rescued and 200 are feared to
be dead or to have been washed
away. 1500 hutments and 500 houses
have been damaged or destroyed i*
Kutch and Rajkot districts. Damage
in Junagarh district is yet to be as-
sessed. For talukas, viz,, Kalawad,
Dwarka Maliahatina and Mungarole
which  remained  unapproachable,
have now become accessible. Thirty-
eight medium or mifior irrigation
dams or tanks had been overflowing.
Three medium irrigation dams and
four irrigation tanks besides 227
minor irrigation tanks, have been da-
maged in varying degrees, but all
major dams are safe. One railway
bridge in Junagarh has also been
washed away. Roads including one
national highway have also been da-
maged.

3. The State Government have so
fpr confirmed 18 deaths*. On behalf
of thp Government | rxtend our
heartfelt sympathies to the bereaved
and suffering families. The State
Government is in the process of as-
sessing loss of rmnimals, crons and
damages to private and public pro-
perties.

4. Mitti Dapn under‘construction in
Kutch district had a water leveT of

18.70 metres against its wasteweir
crest at 18.50 metres due to torren-
tial rainfall of 418 mm in the catch-
ment areas in six days. Danger of
breach of dam was feared, as in 250
metres of partially completed length
of the dam its height was only 20
metres as against the designed height
of about 24 metres. However, timely
precautionary measures were taken
with the help of the Army and the
Air Force jawans for the safety of
the dam. The water has now reced-
ed to a level of 16.4 metres.

5. The people from  Sukhpur,
Vadsar, Chhasra, Carvandh and
Kosha had been evacuated to safer
sites. Hamisar lake near Bhuj also
overflowed by 4 ft. and about 170
persons were moved to safety. Now
that the water level has gone down,
these persons have gone back.

6. Very heavy rains in Saurashtra
region resulted in overflow of several
medium/minor irrigation dams like
Kalindri, Hasanapur, Mujiassar,
Bhadra, etc.t and several rivers were
also in spate. Rail and road com-

munications were dislocated at seve-
ral places.

7. There was heavy downpour of
rains in Malia Hatina and surroun-
ding areas of Junagadh district.
About 125 villages in this Ghed area
and also areas in and surrounding
Mongrol village in this district were
marooned by flood waters. Assis-
tance of the Army and the Air Force
was sought for rescue and relief ope-
rations. Food packets were dropped
from helicopters.

8. There was heavy downpour rang-
er* between 150 mm. to 350 mm. in
one day during the period in Rajkot,
Amreli, Jamnagar, Surendranagar
ami Bhavna™ar districts in the Sau-
rashtra region. The population was
wT'nod through radio bulletins for
shifting. Those living in low lying
villages were evacuated to *afer
places and provided with food an#
shelter. All precautionary and
timely meastftres for evacuation nrtfl
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rescue operations and providing im-
mediate relief were taken by the Gov-
ernment.  Valsad district in  South
Gujarat also  experienced heavy
downpour of rain ranging between
250 mm. to 405 mm. in 24 hours. Peo-
ple living in low lying areas were
evacuated to safer places.

9. The Chief Minister, the State
Minister of Irrigation along with
senior officers made an aerial survey
of Mitti dam and Bhuj areas on the
evening of the 5th July, 1980.

10. According to the State Govern-
ment, Major rivers like Tapti,
Narbada, Daman Ganga, Mahi, Banas,
Sabarmati are not in appreciable
floods. Further, water levels in
major reservoirs like Ukai, Kardana,
Panam, Sabarmati, Dantiwada are
much below full supply level. Water
levels all over are now receding.

11. Standjng instructions had been
issued to all concerned by the State
Government for flood control and
vigilance. Flood warnings were is-
sued to the Superintending Engi-
neers, Executive Engineers, Collectors.
District Police Officers etc.

12. Providing relief to the victims
of natural calamities fall within the
purview of the State Government. If
the resources of the State Govern-
ment are not adequate and the cala-
mity is of considerable dimension,
the State Government seeks Central
assistance which is given on the basis
of the report of the Seventh Finance
Commission. The margin money al-
lowed annually for Gujarat on the
basis of the Report of the Seventh
Finance Commission was increased
from Rs 45" crores to Rs. 9.56 cro-
res on 1-4-1979 for meeting imme-
diate relief expenditure.

13. The Central Government has
been laying great emphasis on disas-
ter nreoaredness and disaster pre-
vention so that avoidable loss of pro-
perty and human  distress Is
eliminated. In the beginning of
June when normal or above normal
rainfall during the current monsoon
was expected, a letter was sent

ASADHA 16, 1902 (SAKA)

Gujarat (CA)

inter alia to the Chief Secretary,
Gujarat enclosing a copy of a Model
Action Plan for Disaster Prepared-
ness for floods. It was requested that
necessary instructions might be is-
sued to the headquarters and field
level officers to take all preparatory
action to meet any contingency due
to floods.

14. The D. O. letter of the 10th
June, 1980 was followed Vp by a
telex message on the 2nd July, 1980
to the Chief Secretary, Gujarat and
others reminding them of the actions
suggested earlier and requesting them
to intimate the steps taken by the
State Government on these points
with particular reference to liasion
with the Armed Forces and giving
timely warning for evacuation of peo-
ple and live-stock from areas prone
to floods, to safer places.

15. No Central assistance apart
irom assistance from the Armed Forces
which the State Government is autho-
rised to obtain from the local com-
menders, has been sought by the State
Government, so far. The Army, the
Air Force and the Navy are ready to
render all possible assistance as ask-
ed for by the State Government. An
expert team is being sent to the affec-
ted areas by the Ministry of Irriga-
tion which is the nodal agency for
flood control measures. Sending of a
Central Team for assessing the re-
quirement of the State Government
for Central assistance will be consi-
dered as coon as such a request is
received from the State Government.

The situation is being continuously
watched.
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“Flood control forms part of the
State sector and therefore the ini-
tiation, formation and implemen-
tation of flood control has been the
responsibility of the State Govern-
ment
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ME. DEPUTY-SPEAKER: This is
about Gujarat. You have not yet said
anything about Gujarat.
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MR. DEPUTY-SPEAKER: Please
allow something for Mr. Ramavatar
Shastri; you are exhausting every-
thing.
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MR. DEPUTY-SPEAKER: Put
your question to the Minister and
follow it up with your speech.
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SHRI CHITTA BASU (Barasat): In
the statement of the hon. Minister
many important issues have  been
raised and I would only draw the
attention of the House to t*he facts
that have been stated there.

Sir, quite a large number of minor
and major dams in the Saurashtra
region were overflowing and a quite
a number of dams have burst also.
Now, generally an apprehension  is
raised as to whether those reservoirs
or dams were properly designed or
properly constructed or wore there
any defects in the construction or
design. * Therefore, May [ know

from the hon. Minister whether in
view of these apprehenisions the Gov-
ernment propose to have an inquiry
into the condition and construction of
the dam, the present position of the
dam and the design of the dam and
make new plans so that there may
not be any recrudescence of this type
of catastrophe in future.

It is also necessary *to know
whether there was any human failure
and if there was any human failure,
I want to know whether there will be
an inquiry to go into it and fix the
responsibility.

There has been enough indication
in the statement that there were
JapGes on the part of the State Gov-
ernment. [ refer to paras 13 and 14
of the statement where in it has bjen
stated that sufficient warning  wa>
given and the official aerted even 1i
the early part of June when there
was an indication of heavy rains.
There was also a DO letter sent to
the Chief Secretary of the  Gujarat
Government alerting them about th3
arrangements to be made to meet tho
situation but there was no reply and
it aptpears that no precautionary
measures or preventive steps were
taken by the Government, of Gujarat
in pursuance of the communication
made by the government officiate.

Again there were incessant rains
right from 27th June and there were
overflowings. There was a serious
damage to the crops and there was a
losg of lives both of humanbeings and
also of cattle. But the Army wa”"
called, as far as the newspaper
reports go, only on the 3rd July.
Why was the Army not called earlier0
Why were not sufficient precautionary
measure” taken? Had the Army been
called earlier, most likely many Of the
lives both of men and cattle could
have been saved. Therefore, I want,
to know why there was delay to call
for the Army’s help.



j£y third point is this.  About
20 persons have died. Do the govern-
ment propose to give any compensa-
tion to those who have died due to
no fault of their own but because gf
the lapses either of the government
of Gujarat or the government of

India.

Lastly, I want to know whether
there is any proposal of the govern-
ment of India and the government of
Gujarat to*see that compensation is
paid t0 the cultivator.3 for the loss
of their crop.

I would like to know whether there
is a proposal to cancel the debts, the
agricultural debts of the farmers and
advance them new loans or other
financial assistance go that they can
start recultivation of the damaged
land when the water recedes and see
that agriculture does not suffer.

Lastly, what precautionary
measures have the government taken
or propose to take to check the epi-
demics which normally break  out
after this kind of floods? What steps
do the government of India and the
government of Gujarat propose to
take to see that epidemics do  not
spread after the floods?

SHRI BIRENDRA SINGH RAO:
Sir, I shall try to reply to all of them.
You have flooded us with questions.
The first question that th© hon. Mem-
ber put to us was in respect 0Of  his
doubts about preper designs and
planning of dams. He suggested that
enquiries should be held.

According to my information, no
major dam in spite of this  very
heavy downpour has burst so far.
There has been some leakage, some
damage to minor dams which are put
up by the State Government. In case
of failure I expect that enquiries

normally made and responsibility is
fixed if it is found that it could have
been avoided if the design had been
proper; but the hon. Member would
appreciate that a calamity of this

nature can never be foreseen.  The
rainfall has been to the extent  of
about three times, in ten days, of the
actual average rainfall in particular
areas. Now, all precautions arO taken
to undertake a study of the calamities
and various stages of action to  be
taken. A forecast is first made about
the expected rainfall in the coming
monsoon. The meteorological Depart-
ment warns the State Governments
and the Central Government. And
then there is always a system of pre-
paredness for any disaster. There is
also a standing machinery* and stand-
ing instructions in every State on
this. After the preparedness is the
stage of warning immediately before
the disaster, since that could be fore-
seen, people are warned; the local
officers are warned; all possible step3
to meet the situation afe taken. Then
comes after the  disaster, disaster
management. This is the stage be-
fore which the previous stages what-
ever advance action that could be
taken to prepare themselves was
taken by the State Government on
the Central Government’s instruc-
tions. I do not see any basis for the
hon. Member’s thinking on reading
my statement that there was any
failure on the part of trie State Gov-
ernment to take proper action in
time. The State Government took
action to the best of its ability and
it was prepared for any eventuality.
If the emergency is of such a big pro-
portion, then'you would certainly
give some consideration to the human

limitations. Human limitations come
up against the fury of floods. He
has given some suggestions about
more relief and more loans to be
given.

SHRI CHITTA BASU: Why then
there was delay in calling the army?

SHRI BIRENDRA SINGH RAO: As
soon as the State Government thought
that it could not cope with the situa-
tion, they immediately contacted the
army. Promptly whatever army
assistance was called that was given.
There was no delay on the part of



3i* Floods in Gujarat (CM) JULY 7, 1980 Flood* in Gujarat (CA) 320

£Shri Birendra Singh Rao]

the army. It is very difficult to say
that here was a delay on the part of
ihe State Government to ask for
army assistance. I cannot go into that
question because I do not know the
full details as to when the State
Government came to know that the
situation in a particular place was
very serious. You would certainly
agree that the State Government
firstly depends on their local officers,
on their own local resources, to
provide for immediate relief. If the
rain fall had been very heavy, during
the night, it is not possible to know
whether the next night or during the

the rain will stop. While it goes
on pouring the people are also busy
making preparations. Information i3
sent to the State headquarters, to the
Flood Control room and then a de-
cision is taken at the various levels
of the State Government. [ know
that as soon aa the army was con-
tacted, they immediately rushed to
provide the relief.

As regards the suggestion of the
hon. Member, it will certainly be
taken into consideration. Providing
relief under certain rules and regu-
lations and the pattern of assistance
that is adopted in such disasters is
mainly the responsibility of the
States. Therefore, they formulate
their schemes for relief and the'i
they ask for the Central'asaistance and
whatever assistance the State Gov-
ernments ask for from the Cenlr&l
Govemm<nt, I can assure you that
we shall do our maximum to meet
their requirmenta.

SHRI G. M. BANATWALLA (Pon-
nani): Mr. Deputy Speaker, Sir the
hon’ble Minister has told us that, the
worst affected areas on account of
the floods are Kutch, Jamnagar,
Junagarh, Amreli and Rajkot. Ther?
is an extensive damage also and the
honble Minister has pointed out
that the State Government has
estimated that 10 lakh persons have
been affected one way (r the other.
More than 25,400 persons have been
evacuate/ to safer places and about

5,000 persona kept in tented relief
centres. This shows the inttnsi*y of
the calamity. And what is the attitude
of the Central Government? The
Central Government, I must say, has
been rather indifferent. During tfce
whole period from Ist June to 2nd
July, 1980 we are told Saurashtra
and Kutch had 362 per cent of normal
rainfall but then what was the
Central Government doing! A letter
was sent to the Chief Secretary of
Gujarat on 10th June. Then  after
sending the letter despite the fact
that the fury was increasing; despite
the fact that the fury was very great
from 24th June to nearly 5th July;
despite the fact that there was heavy
rainfall and g no over-flowing all
dams, rivers and tanks, the Govern-
ment kept on snoring. Then it was
on the 2nd July that a telex message
was sent requesting an intimation of
the follow-up action on the first fetter.

We are also further told that now
the situation is being watched and an
expert team of the Irrigation Depart-
ment concerned with the flood control
measures is being sent and we are
being told that it is being sent tod’y.
the team with respect to Central as-
Aistane will be sent when assistance
is called for.

Sir, I submit that this is rather a
very indifferent attitude that is being
taken. This is a human tragedy and
more initiative and more dynamism
is wanted from the Government. Even
with respect to the question of pro-
vision of relief with which the hon’
ble Minister is primarily concerned
the attitude of the Government is to
sit crossed fingers, viz., if the State
Government wants we will consider.
Now, the failure of the State Govern-
ment in these respects gets reflected
and gets imported into the function-
ing of the Central Government. As I
was  submitting this is a human
tragedy. It expects dynamism  and
initiative even from the Central Gov-
ernment. Will, therefore, the hon’ble
Minister consider seriously the neces-
sity to so re-organise his department
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concerning the provision of relief that
initiative is taken and that dynamism
is brought into the Department? Let
the department come into touch; let
the Minister come into touch with the
human tragedy that is being enacted
there. If there is failure of the State
Government, let the Central Govern-
ment, draw the attention of the
State Government rather than wait
and watch* and get the failure of the
State Government reflected into the
functioning of the Central Govern-
ment also. There is another important
point.

Sir, again and again the hon. Minis-
ter has been saying that one could
not expect such a calamity and so on.
I submit, with all respect, that Gov-
ernment’s reliance on old statistics is
outmoded. There is need to realise
this. The current projections to pro-
vide ‘safety margins’ in designing and
in estimating the heights, the strength
and the configurations of our new
dams and bridges, need revision. I
would like to point out some instan-
ces. During last year, after the
Morvi disaster it was discovered that
the deluge of 24” on the day of dis-
aster had been more than the average
seasonal total for the past 100 years.
Now, between 1st June to 3rd July,
the regions of Saurashtra and Kutch
had 362 per cent of normal rainfall.
If so, the old statistics have become
deceptive...

MR. DEPUTY-SPEAKER... and
out-moded.

SHRI G. M. BANATWALLA: and
therefore there is need for a revision
of all these things. Even the National
Commission on Flood has pointed out
this important aspect. The National
Commission on Flood has suggested a
special *Flood-prone area programme’
similar to the ‘drought-prone area-pro-
gramme®*.  They have said that such
a  Flood-prone area programme’
should be launched. There are the
three important questions which 1
want to put to the hon. Minister...
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MR. DEPUTY-SPEAKER: All these
questions you have put already...

SHRI G. M. BANATWALLA: Yes,
now let me get a reply...

SHRI BIRENDRA SINGH RAO:
The hon. Member stated that there
was some failure on the part of the
State Government. It is very clear
from what 1 have stated that tfife
State Government has taken all pos-
sible action, as speedily as possible,
to meet the situation. I*have stated
also that the Chief Minister himself
and the Minister of Irrigation have
visited the place. Army was called.
The defence forces are helping the
marooned people. Food is being dorp-
ped. Urgent action as per the Model-
action Plan of the Central Government
was taken. Medicines were arranged
for. Everything possible is being done
to see that there is no spread of
epidemics. Cholera vaccine is being
provided for. Anti-malarial measures
are being taken. All these steps are
taken to save the marooned people
and to save the human lives and
cattle; they have to take them to
safer places and then to put them in
camps and so on. All that Is being
done. Therefore, where comes the
question of State Government’s in-
difference or of the Central Govern-

ment? There is on such question at
all.

There is no dearth of money. As I
said, Rs. 9.56 crores is at the disposal
of the State Government of Gujarat
for meeting such natural calamities.
Out of that, according to my infor-
mation, the Gujarat Government has
indicated that they would only need
about Rs. 1 crore for relief measures.
In this situation, even after spending
Rs. 1 crore they have got more than
Rs. 8 crores, at their disposal, if they
need more money from the Central
Government, it is only at that statge
that the Central Government can
provide further relief. Otherwise,
relief has already been provided. All
the assistance stapds provided to the
Government of Gujarat.
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Therefore, I think, the hon. Mem-
ber would appreciate what I wanted
to say and convey to the honourable
House, They should not misunder-
stand n*r statement at all. This is
joy submission. The Government of
India is fully aware of the situation.
As 1 flood-control measures are
to be.undertaken on a permanent
basis. A Central Team of the Minis-
try of Irrigation is going to visit the
State today.

The National Commission on floods
had submitted its report hometime
back. A very prominent person from
Gujarat was its Chairman—Mr. Jai-
sukhla] Hathi. He is the present Gov-
ernor of Punjab. The Report of that
Commission is being studied by the
Government of India. I believe the

Irrigation ~ Ministry  has set wup
a separate Cell to process the
recommendations of the National

Commission on Floods.

SHRI G. M. BANATWALLA: How
long will it take?

SHRI BIRENDRA SINGH RAO: 1
think, my hon. colleague Mr. Kedar
Pandey is able to say this.
But I have stated what I knew.
The Ministry of  Irrigation  is
actively pursuing the recom-
mendations of the National Commis-
sion on Floods. It has set up a sepa-
rate Cell to look into all those recom-
mendations and necessary steps will be
taken in various States according to
the plan, of course, with the resources
that can be commanded by the Gov-
ernment of India. As I said earlier,
that has been provided for. Now,
about this letter of 10th June, pro-
bably there is some confusion. The
Hon’ble Member knows that the
letter was written on 10th  June.
In fact, it was not necessary to write
to any State Government...

SHRI G. M. BANATWALLA: You
can sleep.
SHRI?BIRENDRA SINGH RAO: We

are always awake. Therefore, there is
no need to remind the State Govern-
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ments again that they should be pre-
pared for floods. They are expected to
be prepared always, every year, every
time before the monsoon starts. These
instructions were sent even last year.
But the Government of India was ex-
tra-catious, extra-vigilant and as a
measure of abundant caution, we
wrote again before the monsoon start-
ed. These instructions were *again issu-
ed not because the State Government
was not taking any action before a
heavy rainfall started but it was a
matter of routine exercise. We wrote
again in July as a matter of support
to the State Government as if to say
“wo are also waiting for a report and
we hope you are vigilant; you must
be able to assess the situation and let
us know what help is required from
the Central Government, what addi-
tional measures you want us to take”.
It was only for that matter that the
telex message was given. But the State
Government was itself very active and
vigilant and there is no cause for any
complaint.

SHRI RATANSINGH  RAJDA:
(Bombay South): Please permit me to
mention a few points. Sir, I want to

raise a point relevant to present dis-
cussion.

Disputes

MR. DEPUTY-SPEAKER: You pass
them on to the Minister and he will
look into them. I will not permit you
to raise any question because your
name is not in the list. If you are in-
terested in getting some clarifications,
you can pass those points to the Minis-
ter and he will reply to you. I am
not permitting you to raise any po\nt.

13.49 hrs.

STATEMENT HE: REPORT OF THE

GODAVARI WATER DISPUTES TRI-
BUNAL

THE MINISTER OF IRRIGATION
(SHRI KEDAR  PANDEY): The
Godavari Water Disputes  Tri-
bunal has today forwarded to the Cen-
tral Government its Further Report.
With the submission of this Report, the



